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Hon'ble Shri Justicse S5.C.Mathur,Chairman

T. The case has been taken up in the revised call,
No one has appeared from either side. -We have aope
through the records and are proceeding to decics

he case on merits,

cr

2. The applicant claims promotion to the post of

snter and Joiner

fF‘

Highly Skilled Gracde I1 Carn
egalnst 5C vacancy with effzct from 16.4.1988 when
he completsd 3 ysers service ae carpentar,

He also cleims arant of conscouential tenefits,
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2 The soplicant s cese 1s that he was appoin:s
L d $pd
2s Carpenter and Joiner semi skillec in Army Civil

Estahlishment on 11.3.82 and he was promoted to the

v

. i : : . [y c
ast of skilled carpenter and join&r on 15.4.85

o

fter appesTing af written end practical tests and
viva voce., On 15J0,84 & circular hed been irsued
creating 3 grade structure for the post of
carpentst and cther skilled jobs, The circular
waz later blurifiea 5y another orcder, Under the
omotion to the highly skilled

nr

/is made :

Grade Il post/after passing the prescribed test .
The same procecdure was prescribed fer promotion
to tre highly skilled Grede 1 Fost, With effect

from 15,10,.84 8 skilled 6arpentersaandjjéinders

gﬁre nromoted, In that promotion thare yere

é vscancies -in the SC cuota and one vacancy in

tne 8T quota. On 15.10.84 only Shri Bhajan Lal

2 .SC Candidate was avilable for promotion and he
ués promoted., Applicant cohpleted 3 years service
on the post of skilled cerpenter and joiner. He
made reﬁresentation on 3.5.88 pressirg his claim
for promotion ageinst tre SC vacancy. On 19.8.88
he received repiy that his case for praomotiaon
will be considered when é Qacancy arissé. A
trade test was held and the arplicant's claim.
was withheld, The aspplicant Felt zggrieved and
approached this Tribunal,

2. In the defmnce the respondent: hzve not

e

disputed: 'the applicant's claim that he bocame

eligible to be considered for promotion with

ef fect from 15.4.88 when he completed -3 years

service., He later passed the trade test on

19.4,89. The wastage vacancy occured on 1.3.60

against yhich he has besn proﬁoted{
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4, In the rejoinder affidavit

the applicant had

not cisputzd the fact that he ha& besn gromotad wit

effect from 1.3.90, He haz however asserted that
he is entitled to be promoted asgainst the 50 vacancy

and not agsinst the wastage vacancy. The anplicant

could be promoted only after he

required period of 3 yesrs servi

camnlated thml

ce snd passed

the trade test., On 15,10.84 uhenfaccording to

tre applicant/the vacancy arose

the applicent was

not eligicle for nromotion as he had not comnleted

the required 3 yeaTs of service
the trade test. Accordingly he

from a date ezarlier to 19.4.86G,

antt .hed not passed

ceznnet cleim promotion

After he comnletes

the requisite quelification he cen be promoted anly

when vescancy arises., In cur opinion no injustice

has besn caused to the acplicant.

S In view of the above, the applicastion lakks

{

merit and is therefore cismissed, There shall be

'

no order as to costs, Interim order, if any

5.

onerating, shall stand discharge
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